
185    Written   Answers [ 17  AUG.   1992 ] to  Questions 186 

Fertilizers      Corporation   of   India 

(FCI). 

(b) Missing targets have implications for 
the indigenous output/productiop which 
may be  reduced. 

(c) and (d) Fixation of responsibility 
for shortfall and taking action in this re- 
gard is the administrative jurisdiction of 
each Ministry/Department and correc- 
tive measures are applied to achieve the 
designated targets. 

Reservation for SC|ST officers in ISS 

4098.   SHRI  MURLIDHAR  CHAND- 
RAKANT BHANDARE: 

SHRI MOHAMMED AFZAL 

alas   MEEM   AFZEL: 

DR.   BALDEV   PRAKASH: 

Will the Minister of PLANNING 
AND PROGRAMME IMPLEMENTA- 
TION be pleased to state: 

(a) whether there is any provision of 
reservation for SC/ST Officers in promo- 
tions from JTS to STS and onwards for 
organised Group  A Services; 

(b) if not why, such reservation is 

proposed to be given to SC/ST ISS Offi- 

cers;  and 

(c) whether Government would take 
immediate steps to remove this discri- 
mination? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION 
AND MINISTER OF STATE IN THE 
MINISTRY OF NON-CONVENTIO- 
NAL ENERGY SOURCES (SHRI 
SUKH RAM): (a) to (c) Reservation for 
SC/ST Officers is required to be made in 
promotions from ITS to STS onwards in 
organised Group 'A' Services when the 
nromotion is made on the basis of senio- 
rity subject to fitness. In promotions 
made on selection basis within Group 
'A' to posts which carry ultimate salary 
of Rs. 5.700 p.m., there is no reser- 
vation but a concession is provided in 
that SC/ST officers who are senior en- 
ough in the zone of consideration    for 

promotion so as to be within the number 
of vacancies for which the select list has 
to be drawn up, would be included in 
that list provided they are not considered 
unfit for promotion. These orders are ap- 
plicable to ISS also in terms of ISS 
Rules. 

 


